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SHRI       NARASINGHA PRASAD 

NANDA (Orissa) : Mr. Vice-Chairman. 1 
wish the sentiments expressed by Shri Bhanu 
Pratap Singh, who happens to be a prominent 
leader of the Janata Party, were reflected in 
the Budget presented by Shri H. M. Patel. 
Unfortunately, this Budget does not give a 
direction towards self-sufficiency in food or 
clothing for which so emo-lionally Mr. Bhanu 
Pratap Singh pleaded. To me, Sir this Budget 
is thoroughly disappointing. It is orthodox and 
pedestrain and it is colourless and uninspiring. 
It has no special political quality nor has it any 
economic content. The first nine pages of the 
Budget speech of the Finance Minister are 
mere rhetoric reflecting the Janata Party 
manifesto and the pious wishes expressed by 
the Finance Minister. But the operative part, 
which occurs from page 10 onwards of the 
Budget speech of the Finance Minister in Part 
A does not in any way reflect the desires or the 
wishes expressed by the Finance Minister 
himself. I tried to find out what he has said in 
this Budget and I wanted to know what is the 
political philosophy that is reflected in this 
Budget. I wanted to know what their econo-
mic goal is, which is reflected here. I quite 
well know that the Janata Party has come to 
power only three months back and that they 
may plead that the time was short and that it 
was not possible for the Finance Minister to 
give a direction to its political philosophy, and 
to spell out its economic goal and all that. But, 
after all, a humble beginning could have been 
made and seme indication could have been 
given in the Budget as to what he intended to 
do. Judged by these standards, one is 
disappointed to 

find that this Budget has nothing in it and 
it  is  nothing   but  an  intellectual  exercise 

and    an attempt to balance the    revenue 
against the expenditure of the Government. 

Sir, in the course of his speech, the Finance 
Minister had listed a number of economic ills. 
He speaks of the inadequate rate of growth ; he 
also speaks of (be uneven distribution and the 
uneven growth which has accentuated the 
regional disparities; he speaks of the rising 
trends in prices; and he also speaks of 
unemployment and so on. But I am 
disappointed to see this. I do not understand 
what he has tried to do by merely pointing out 
these ills. He has not tried to find proper 
solutions to these problems. I do not say that 
they can be solved immediately by one project 
or by the declaration of one fiscal policy. I 
know this cannot be done like that and so, that 
is not my submission. My submission is that at 
least some indication could have been given in 
the Budget as to how he is going to remedy 
this inadequate rate of economic growth and 
what particular fiscal policy he has adopted in 
this Budget. 1 would like to have an answer 
from him on this specific question whether, on 
the issue of inadequate growth rate, he has 
made any attempt to make it adequate or any 
attempt to go in that direction by moving at 
least by an inch. Nothing of that sort is found 
in the Budget. Similarly, he speaks of the 
uneven growth which has accentuated  the  
regional  disparities. 

But to remove these regional disparities for 
the purpose of development and growth, he 
has not indicated any steps having been taken 
by him. 

Similarly, Sir. so far as the rise in prices is 
concerned, no clear policy to check inflation 
is stated in the Budget. So far as unem-
ployment is concerned he has stated in rhe-
torical terms and he consoles us by saying on 
page 8 of his speech in paragraph 25  : 

"The problem of unemployment in 
urban areas, particularly among the 
educated persons, is no less serious. 
The House will be happy to know that 
we are now working on the details of a 
specific  scheme  designed  to ............" 
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[Shri Narasingha Prasad Nanda] Therefore, he 
is now working on the details of a specific 
scheme which is yet to come. But what that 
specific scheme is, has not been indicated. At 
least a skeleton of that scheme should have 
been given or an outline of that scheme 
should have been communicated to this 
House. Then only the House would have been 
happy. By merely announcing that such a 
scheme will come in future will not make 
anybody happy nor will it solve the problem 
of unemployment. 

Sir, so far as the question of inflation is 
concerned, 1 very humbly submit—I will not 
go into the jugglery of statistics entered into 
by some hon. Members—that one thing that is 
disturbing me is that while the Finance 
Minister claims that he has reduced the deficit 
to Rs. 72 crores, he does not clearly indicate 
how he is going to spend Rs. 800 crores out of 
the reserves. If this Rs 800 crores will come 
into circulation, then certainly there will be a 
rise in prices. There is no doubt about it. The 
prices are bound to rise as indicated in the 
Budget itself. 

You will kindly see, Sir, that the receipts by 
bank notes press are estimated to be Rs. 14.22 
crores this year as against Rs. 10.91 crores in 
1976-77. And this bank note press earning is 
only on production of currency notes. If in 
1976, on account of production of currency 
notes, the earning from bank note press were 
only Rs. 10.91 crores, this year provision has 
been made in the Budget that the earning on 
this account will be Rs. 14.22 crores—Rs. 4 
crores more than what was provided in the last 
year's Budget. This obviously means that there 
will be an increase in the production of bank 
notes. In other words, there will be more cur-
rency in circulation in the market. And if there 
will be more currency in circulation, added to 
this Rs. 800 crores, 1 would submit that it will 
definitely have a rising trend of prices. The 
deficit of only Rs. 72 crores has been shown 
just for our satisfaction and morale. That is 
why many people in this country are 
describing this Budget as 'account fudging', 
just to manipulate the accounts one way or the 
other, 

to show that the deficit is low, even though it 
is actually Rs.  872 crores. 

The Finance Minister has laid the Economic 
Survey on the Table of the House. The people 
who prepared this Economic Survey have 
drawn a very bright picture of the economy of 
this country. They have drawn a picture of 
very healthy economy by saying that we have 
good reserves of foodgrains, industrial output 
has risen by 10 per cent, big foreign exchange 
reserve, public saving, capital saving, strength 
of the money and all that. The same people 
prepared the Economic Survey in 1976-77. At 
that time, the same people gave a very dismal 
picture showing the economic ills of the 
country. At one point of time, everything was 
dismal. With the change in the Government, 
the economic situation is completely different. 
What else do you call it if it is not intellectual 
exercise ? It is just like a lawyer appearing 
from either side. If you appear on behalf of 
the plaintiff, you argue the case on his side. If 
you are engaged by the defendant, then you 
take the brief and argue the case on his side. 
Are we arguing on behalf of the parties in a 
court of law or are we trying to see that the 
basic problems of the society are solved, 
poverty is removed, ignorance is removed and 
illiteracy is removed? I would submit that this 
sort of intellectual exercise is not going to 
solve any of the problems. There is another 
point. In paragraph 2, page 1, of his speech, 
the Finance Minister has been candid enough 
to say: "It is our firm belief that the open 
society we cherish 
will remain.......... '' and so on and so forth. 
Therefore, what the Finance Minister cheri-
shes is an open society. The concept of open 
society came during the period of John Stuart 
Mill. Open society is another word for a 
society of laissez faire. It is a free-for-all 
society. Anybody can exploit any other 
person. Anybody can earn any amount at the 
cost of the society. So, Mr. Patel has indirectly 
indicated that his political philosophy is to 
establish an open society, a society of laissez 
faire where there will be absolutely no 
interference by the State in social and 
economic spheres. I would submit that budget 
is not just accounting or putting some figures  
on the  credit  and  debit  sides,  or 
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figures on the credit and debit sides, or 
somehow balancing the expenditure against 
the revenues. It is an instrument of socio-
economic transformation. If you look at the 
allocation made by the hon. Finance Minister 
under different heads, you will find that this 
budget is practically intended to help the 
private sector. For instance, the Finance 
Minister has  tried  to raise   130 crores of 

rupees by way of new taxtation. 4 
P.M.    He  prepared    to  give    Rs.    220 

crores to the private sector by way 
of incentives by widening the base of the in-
centives by widening the base of the industrial 
sector. Then, Sir, the concession which he has 
given to the corporate sector would clearly 
show what his political philosophy is. Sir, I 
would submit that this Budget completely 
neglects the public sector. Mr. Patel has 
started taking a step motherly attitude towards 
his public sector which has reached a 
commendable height and I would submit that 
if the public sector is ignored like this, in 
future or in course of time the whole economy 
of the country will collapse. 

Sir, one more point I would like to say is 
about this policy of encouraging the private 
industries to take over sick mills and to carry 
forward the accumulated losses of these sick 
mills against the profits earned by the new 
units. In that case, every private industry will 
get one sick mill attached to it and earn as 
much profit as it likes and carry forward the 
accumulated losses of the sick mill against the 
profits earned by that new industry. 
Therefore, whatever profit is earned by the 
private sector, the State will be deprived of its 
legitimate share on that private industry while 
giving away so much towards carry-forward 
of accumulated losses. 

Then, Sir, I would submit that they are 
borrowing Rs. 800 crores from the special 
reserve. We do not grudge it. You would have 
borrowed even a greater amount to bring your 
deficit to an even lower level. But the point is, 
how are you going to spend these Rs. 800 
crores? And Mr. Sankar Ghose asked : Do you 
really want to spend this money just to import 
watches? Is watch a necessity for the people 

of this country, a country where 60 per cent of 
people live below the subsistence line? Or, do 
you want to import capital goods which will 
help in the production ? And your Budget 
does not indicate as to how you are going to 
spend these Rs. 800 crores which you are 
borrowing from the foreign exchange reserve 
and whether you are going to import capital 
goods for the purpose of production or 
otherwise. You have not indicated that in the 
Budget. I would submit that the Speech of the 
hon. Finance Minister reads like an essay by a 
good college student. Somebody in the 
Finance Ministry must have prepared this, 
some intelligent person must have done a very 
good intellectual exercise, and so many 
desires have been expressed in the Speech. 
Why does the Finance Minister feel helpless? 
If something is to be done, who is to do it? 
We are not to do it now. If we were doing it in 
the past, it is not for us now to do it. You are 
the Finance Minister. You should do what you 
want to be done. And you express that such 
and such thing needs to be done in the field of 
agriculture, such and such thing needs to be 
done to solve the problem of unemployment, 
etc. Why don't you do it? Who prevents you 
from doing it? 

You cannot solve it by mere rhetoric. Then, 
you will kindly see, Sir, that the good 
intentions that have been expressed in the first 
nine pages of the speech of the Finance 
Minister are not reflected in the later portion 
of Part A of the speech nor at all in Part B of 
the speech because there is no allocation on 
those counts. Since Mr. Sankar Ghose has 
dealt with this question of allocation at some 
length, I do not want to repeat all those points. 

THE VICE-CHAIRMAN        (SHRI 
RANBIR SINGH) : Please try to wind up. 

SHRI NARASINGHA PRASAD NANDA 
: But, Sir, I would like to submit one more 
point. So far as the social justice sector is 
concerned, I would like to know what the 
provision is that you have made in the 
Budget. Then, what do you propose in the 
sector of social justice especially in the matter 
of land reforms ? Under agriculture you could  
have indicated what 
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[Shri Narasingha Prasad Nanda] you 
intended to do. The other day on the floor of 
this House while answering a question on 
behalf of the Agriculture Minister, Mr. Biju 
Patnaik said that they are going ahead with 
the land reforms. Well, you are going ahead 
with the land reforms but have you made any 
allocation in the Budget? You have shed 
crocodile tears in the Budget for the Harijans, 
for the Girijans, the backward classes, weaker 
sections, marginal farmers and small farmers. 
But you have not indicated what you intend to 
do for them. You have not indicated how you 
are going to raise the standard of living of 
these people. You have not said how the 
persons to whom house-sites have been given 
are going to build even small huts. You have 
not said how you are going to accelerate the 
pace of land reforms. 

SHRI KHURSHED ALAM KHAN (Delhi) 
: Are you sure that those house-sites are still 
available? 

SHRI       NARASINGHA PRASAD 
NANDA : At least at some places in villages 
the house-sites are still available. My question 
is how does this social service sector which is 
a step forward in achieving socialism gain 
from this budget? Of course, Mr. H. M. Patel 
also talks of Gandhian socialism. Everybody 
is now talking of socialism, including Mr. 
H.M. Patel. 

THE MINISTER OF STEEL AND MINES 
(SHRI BIJU PATNAIK) : Is it your 
monopoly only  ? 

SHRI NARASINGHA PRASAD 
NANDA : That is a good thing. We do not 
grudge it at all. But we wish that Prof. Madhu 
Dandavate understands socialism and shares 
the same ethos with Mr. H. M. Patel. My 
simple point is that instead of shedding 
crocodile tears for these Harijans, Girijans 
and weaker sections of the community you 
should have made specific provisions in the 
Budget for the improvement of their 
conditions. 

SHRI BIJU PATNAIK : Crocodile tears 
seem to be common on both sides. 

SHRI NARASINGHA PRASAD NANDA  
:  You were speaking of croco- 

dile teara to us. Now it is our turn to speak of 
your crocodile tears, and we pay you back 
with interest. 

SHRI       KHURSHED   ALAM   KHAN : 
Not  only  interest   but  compound   interest. 

SHRI BIJU PATNAIK : Interest is af-ways  
welcome. 

SHRI NARASINGHA PRASAD 
NANDA : I would conclude by saying one 
more thing. This Budget has given so much 
relief to the private sector and to private 
industries in the Finance Bill that I am in-
clined to believe that the Finance Minister is 
all out to help the private sector. In other 
words, he not only cherishes an open society, 
as 1 said at the outset, but he really wants to 
establish it and congratulations to him for 
persuading people like Mr. George Fernandes, 
Prof. Madhu Dandavate, Mr. Madhu Limaye 
and the so-called   Mr.   Rabi   Ray   and   
o thers . . . .  

SHRI BIJU PATNAIK : Why so-called? 
SHRI        NARASINGH PRASAD 

NANDA : to support a proposal which is 
completely colourless and not at all inspiring. 
Thank you, Sir. 

SHRI BIJU PATNAIK : Sir, is there a 
chance of this side also or not ? 

THE VICE-CHAIRMAN (SHRI RANBIR  
SINGH):  Do you want  to speak? 

SHRI BIJU PATNAIK: Why not? It seems 
to be a free-for-all. 

THE VICE-CHAIRMAN (SHRI RANBIR  
SINGH):   All   right. 

SHRI BIJU PATNAIK: 1 had the pleasure 
and privilege of doing it just a couple of 
hours back in the Lok Sabha. I had to 
intervene on behalf of the Finance Minis-!er. 
I had to do so because the Finance Minister 
happens to be a very gentle person. 
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SHRI BIJU PATNAIK: This Government 

is quite efficient We can cany the notes as 
they are typed out. We have been going on 
the whole day. We have the notes of what 
Shri Sankar Ghose said or what this 
gentleman said and what that gentleman said. 
You said the same. thing. There is  nothing 
new. 

THE VICE-CHAIRMAN (SHRI RANBIR  
SINGH):  I  did not  say anything. 

SHRI BIJU PATNAIK : "As a Swatantra 
man, it is the Swatantra Budget" and all the 
rest of it—it was the misfortune of Mr. 
Subramaniam in the Lok Sabha to say that. 
So, as I mentioned, because the Finance 
Minister happens to be a very gentle person, 
he is not used to political vandalism. So, I had 
to give him my moral support  on  that  score  
only. 

Sir, I told them, they had a very very 
brilliant Finance Minister in Mr. Subra-
maniam who was very soon cut short, as I 
said there, to half a Finance Minister. He was 
a Finance Minister without knowledge of any 
revenue that was coming to the State because 
the Departments of Revenue and Banking and 
taxes and they said were part of the financial 
structure of the country, were taken away 
from the Finance Minister. So he was left 
with one wing  and  he  could  not  fly  very  
much. 

Sir, 1 would say only two or three points. I 
will not take too long a time of the House. For 
instance, take the case of FCI, Food 
Corporation of India. Rupees two thousand 
and one hundred crores of bank finance have 
been employed for that institution and they are 
paying more than Rs. 200 crores as interest 
thereon. The Government, Indira Gandhi 
Government, which occasionally supported 
socialism and so on, loaded Rs. 200 crores as 
interest charge on the consumer, poor 
consumer naturally  and  this  amount  of     
Rs.  2100 

crores was taken away from the bank finances 
which crippled the trade and industry of this 
country. Yet, Mr. Subramaniam was a good 
manager of national finance and as I told him 
that he was the Finance Minister, he was the 
Planning Minister, he has been the Minister 
for Science and Technology and he has been 
the Minister for Steel and also he has been the 
Minister for Agriculture and therefore, he 
knows the entire gamut of the Government of 
India. [ asked him that how he could take away 
Rs. 2100 crores which, otherwise, would have 
been employed in trade and commerce and 
industry which crippled the growth, created 
surplus and large scale unemployment. If he 
had to manage the finances, why could he not 
plan the finances from the Consolidated Fund 
of India ? He had no answer. Secondly, I 
asked him, since he has been the. Planing 
Minister and the Finance Minister, why 35 per 
cent of the nation's districts still remained 
underdeveloped compared to other districts of 
India. What sort of planning is this ? Why was 
not there even distribution of benefits ? There 
was no answer. For example, in a hill district 
like Almora, under the C. D programme for 
which he was also responsible as the 
concerned Minister earlier, in an area where 
there was no drinking water, they put a man 
from the Department of Fisheries. What kind 
of planning is this ? They put an Industries 
Department man in an area where there was 
no electricity. I pointed this out and he agreed. 
This is micro planning where you sit here, in 
Delhi, with a few bureaucrates without taking 
the area into consideration. It should have 
been micro planning where you go down to 
the district level and even up to the block 
level. Even in a block, there are different areas 
which require different treatments. Without 
any support of and rapport with the people in 
the villages and panchayats, these 30 years of 
planning has resulted in 400 million people 
living below poverty line. This has been the 
planning of the Congress in 'he last 30 years. 1 
asked him whether he is proud of it. Well, he 
did not appear to be proud of it. Here, my 
friend 
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[Shri Biju Patnaik] from Bolangir says that 
these sick mills being merged with mills not so 
sick means evasion of taxes. Fine. What did 
the previous Government do ? They acquired 
the sick mills. With whose money ? Yours 
and mine and, if I may say so, the taxpayer's 
money. What would you like to have ? The 
whole purpose of taking over the sick mills 
one after another is to keep the employment 
potential going. Now, if a textile mill which is 
sick, is taken over by the State and they pay 
so much money to the shareholders, the 
purpose is to continue in employment nearly 
5.000 workmen. Today, if you want to invest 
in any industry, even in a labour-intensive 
industry like the textile industry employing 
5,000 people, you have to invest not less than 
Rs. 15 crores. Which is cheaper to the nation ? 
Is it not wiser to give some relief to a profit-
making concern for taking over a sick mill 
without any charge to the State ? May be it 
may mean a little loss of revenue. In fact, this 
policy of taking over the sick mills by 
profitable companies was an idea mooted by 
the previous Government. We have only 
given it practical shape. This becomes a cause 
for contention because the gentleman has been 
shouldered out by the people of India. 

Take, for example, the small scale in-
dustries. This was also a part of the previous 
Government's plan. Sir, in regard to the small 
scale sector, you will be surprised to know 
that 25 per cent of the small scale industries 
of India is in Maharashtra alone. Do you call 
that planning ? Four States of this country 
have more than 59 per cent of the small scale 
industries. Do you call that planning ? What 
sort of planning is this ? How can you be 
proud of  it?    . 

This is the kind of legacy that was left 
behind to this new Government. 1 told Mr. 
Subramaniam the other day that this is the 
kind of legacy they had left behind. Not a 
buoyant economy as he was trying to project 
yesterday. It is a sick economy which had 
been left behind where 400 million people 
starve. This is what you have left behind. We 
do not say that it will all be changed 
overnight. It is on the basis of 

the earlier Plan and finances already allocated 
that our Finance Minister had given a certain 
direction on which he had not much 
elbowroom. Surely, in the next Budget, he 
will give more pronounced directions. He was 
proud of saying that in the last 30 years we 
developed science and technology. 

He happened to be the Minister of Science 
and Technology. I said: There is no 
questioning that science and technology are 
meaningful, required for development of 
agriculture or industry or modern eco nomic 
standards, but it should have suited the 
nation's requirement. And the nation's 70 per 
cent requirement happens to be agriculture. 
Did the Science and Technological 
Department of our country think of 
developing a number of small tools or tractors 
or whatever is required for the villager, for the 
cultivator, for the artisan, for the potter, for the 
carpenter, fur self-employment or in terms of 
cottage industries or weavers or whatever it is, 
where maximum employment can take place 
with the minimum investment ? Sir, a steel 
mill needing an investment of Rs. 1000 crores, 
would employ about 30,000 people. With the 
same investment of Rs. 1000 crores, in the 
rural sector it will employ something of the 
order of six times, i.e. more than 2 lakhs of 
people. So, where have we worked out the 
priorities ? Today, I asked Mr. Subramaniam : 
We have technical schools, polytechnics and 
so on. The purpose was to create the technical 
personnel to man industries, dams, power 
plants and so on. You created the instrument 
of training. We have today on our roster more 
than 200,000 of these unemployed people. 
You have these 200,000 trained people. You 
have idle mountains containing ore worth 
thousands and thousands of rupees. You have 
unlimited water power which is not tapped. 
So, on the one side you created manpower and 
on the other you did not provide for the 
infrastructure. You did not combine man and 
the nature's resources to create the nation's 
wealth. What sort of planning is 'hat ? 
Therefore, when Chaudhuri Charan Singh 
says that in these 30 years the planning has 
only created greater unemployment and rural 
misery, is it not a 
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fact ? Of course, it is nobody's claim that we 
shall change it overnight. Even Mr. 
Subramaniam agreed that it will require about 
25 years to do it and for that I have to pat him 
on the back. This time the Finance Minister 
has with difficulty brought about an outlay of 
Rs. 10.000 crores. Sir, you divide Rs. 10,000 
crores by 62 crores. It is a grand figure of Rs.  
160. 

SHRI KALP NATH RAI (Uttar Pradesh) :   
On   a  point  of  information. 

THE VICE-CHAIRMAN (SHRI RANBIR 
SINGH): Let him continue. 

SHRI KALP NATH RAI: I want to ask  
one thing. How can I listen to all these things 
'.' Kindly think of a small scale industry 
without heavy  industry. I want to ask this 
simple question. 

SHRI BIJU PATNAIK: I will come to that. 
I have not finished. There are no heavy 
industries, as if. .. 

SHRI KALP NATH RAI: You have quoted 
Chaudhuri Charan Singh. I was listening to 
you silently, but how cat; 1 keep quiet when 
you talk about such a man who knows nothing 
? 

THE   VICE-CHAIRMAN   (SHRI   RAN-
BIR SINGH): Order, order. 

SHRI KALP NATH RAI : Kindly think of 
small-scale  industries. . . 

THE VICE-CHAIRMAN (SHRI RANBIR 
SINGH): Order, order, please Kalp Nath 
Raiji. 

SHRI BIJU PATNAIK: One person saying 
that another person knows nothing, does not 
show the intellect of that person. However, I 
am not contending his intellect. I was saying 
that it is a grand sum of Rs. 160 per head of 
investment. I have pleaded with Shri 
Subramaniam in the other House if it is not 
the business of the entire House, as I say it is 
the business of the entire House here, to 
ensure that Rs. 10,000 crores become Rs. 
20,000 crores, or Rs. 40,000 crores, or ten 
times the amount because that is the quantum 
of investment that you require to manage the 
fortunes,  even  in  a  small  way, of those 

400  million  people  who     are  below  the 
poverty line. So this has become... 

SHRI BIPINPAL DAS (Assam): May 1 
ask a simple question ? Is the hon. Minister 
discussing Mr. Subramaniam or the present 
Budget ? 

SHRI BIJU PATNAIK : I am discussing 
Mr. Subramaniam for the simple reason that 
he happened to be the Finance Minister. 

SHRI  BIPINPAL DAS:     He is not a 
Member of this House. 

SHRI BIJU PATNAIK: That is not 
material whether he is a Member or not. He 
was the Finance Minister of your party's  
government. 

SHRI BIPINPAL DAS: But we are not 
discussing the budge: of Mr. Subramaniam. 
We are discussing the budget of Mr. Patel. 

SHRI BIJU PATNAIK : Yes, we are. But I 
am making a comparative study. 

THE VICE-CHAIRMAN (SHRI RAN-BIR 
SINGH): Hon. Minister should not mention   
Mr.   Subramaniam. 

SHRI BIJU PATNAIK : I will not mention 
Mr. Subramaniam; I will mention the  
Congress  Government.  Will   that suit 
you better ? 

AN HON'BLE MEMBER : Is it the Eco-
nomic Survey you are discussing or you are 
discussing the Budget ? 

SHRI BIJU PATNAIK: I am coming to this 
Budget. Now these are the weaknesses, the 
great weaknesses in development and five 
Plans have been framed by the Government  
of  India... 

SHRI KALP NATH RAT: You have 
spoken much. Can you reply to my question ? 

THE VICE-CHAIRMAN (SHRI RANBIR 
SINGH) : Order, order. The Minister 
is not yielding. 

SHRI BIJU PATNAIK: I will reply to your   
questions   after   I   finish. 



207    Budget (General) [RAJYA SABHA]    1977-78 -General Discussion   208 

SHRI KALP NATH RAI: I cannot sit in 
this House if you do not reply to my 
questions. Can we have a. . . 

THE VICE-CHAIRMAN (SHRI RANBIR 
SINGH) : Order, order. The Minister is  not 
yielding. 

SHRI BIJU PATNAIK: 1 ;.m coming to 
that. Why are you so anxious ? I am not 
disputing your point. If I dispute it, I would 
have said 'No'. But 1 shall come to it in my 
own way. 

In this manner of planning that has been 
going on in this country, as I said, 400 million 
people are left starving. Five Plans have gone 
by. Now if the Finance Minister of the Janata 
Party Government says that a clear direction 
has to be given to the rural economy, is it 
committing a crime? My hon. friend has said 
that there is no scope for the small scale 
industries without the heavy industries. Fine. 
There is no disagreement on that. But what a 
small or cottage industry produces shall have 
to be protected by law against the heavy 
industry or the well-organised industry ; 
otherwise it cannot grow, because it needs the 
minimal investment for maximum 
employment. It has that potential. So what is 
this planning? The small scule industries, the 
cottage industries, the handloom industry and 
every thing have been allowed to wither away 
at the altar of the more organised industry 
which has been your supporter, your financer 
and mentor. 

SHRI KALP NATH RAI : You have been a 
part of the Congress Government. 

SHRI BIJU PATNAIK : The Janata Party 
did not need them. The janata did not need 
their money. The Janata Party did not need 
their money. But they did. They still do. Sir, 
they have said here that Mr. Patel's Budget is a 
Swatantra budget. May I say, Sir, a 50-crore-
BirIa of 1947 has become a 1000-crore-Birla 
today. Is it Mr. H. M. Patel's budget... 
.(Interruptions) Is it the Swatantra Party's 
doing ? In the last two years, they came to 
control an extra 400 crores. Whose doing is it 
? Yours or ours ? 

SHRI KALP NATH RAI : It is your 
philosophy. 

SHRI BIJU PATNAIK: You have adopted 
our philosophy! That is why my colleague, 
Mr. George Fernandes, in the FICCI meeting 
the other day, described them as rats. In fact, 
your leader, Shrimati Indira Gandhi, long ago 
when we were still on talking terms, described 
them as Worms'. She said : "They are worms. I 
will treat them as worms, Biju you will see". 
Not only did she treat them so but she also 
used them fully to finance them. I will give an 
instance of the functioning of the Congress 
Government over the last few years, especially 
during the last two or three years. She has 
turned the public sector corporations—of 
which she is enamoured—like the STC, 
MMTC and so many other TCs into--as I used 
the words in the Lok Sabha—a den of thieves 
and thugs. They used these instruments to 
amass wealth for individuals . . . (Interrup-
tions) I will give you a small instance. Chrome 
ore worth about Rs. 25 crores was being 
exported every year. This year I, my colleague 
Mohan Dharia and the Finance Minister 
decided to mop up some of the profits on it. 
On a small amount of Rs. 25 crores, we could 
mop up Rs. 3-1/2 crores by levying export 
duty. Now, where was this money going 
earlier?  To the pockets of the individuals of 
the Congress hierarchy. This is how they have 
made a mess of this country. That was how the 
total moral fabric of the administration was 
broken. Everything was personalised. I am 
giving you instances (Interruptions) ... If you 
will bear with me for two minutes, 1 shall 
finish and answer any question you like. 

Now coming to the small-scale industries, 
every panchayat should have a small-scale 
industry. The simple arithmetic is this : A 
block in this country today has 60 thou-sant 
people which means six per cent of the 
country's population. Seventy per cent of the 
population are now employed on land, with 
land as the factory. What is sought to be done 
by the Janta Government is that in the next ten 
years, 50 per cent of them will be on land, 
using tools which will be made by the other 
50 per  cent.     This   is  what  is  sought   to   
be 
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done. Therefore, at the panchayat level, at the block 
level, there should be even p l an n i n g  for industrial 
growth and the State sector will have to assume 
greater and greater responsibilities. This is not the 
Swatantra philosophy. This is the philosophy of 
even distribution of wealth for 'he removal of 
economic disparities. It is a question of the 
development of an 'egalitarian society. 

SHRI  KALP  NATH RAI : On a point of 
information. 

SHRI BIJU PATNAIK : How much in-forma: 
ion do you want? My friend, I am just coming to 
your heavy industry. lust   wait. 

SHRI KALP NATH RAI : What did you  do  as  
a  Congress  Chief  M in i s t e r?  

SHRI BIJU PATNAIK : What I said as a 
Congress Chief Minister is now going to be 
implemented by the Janata Government . 
.(Interruption). I formed the State Corporations. I 
formed the Forest Corporation, the Construction 
Corporation, the Small Industries Corporation, the 
fisheries Corporation and the Industrial 
Development Corporation. And you gentlemen were 
against me because I wanted to socialise the 
dimensions of production. In the year 1964, at the 
Bhubanesh-war Congress session I introduced the 
Resolution on Democratic Socialism. So, don't try 
to teach me.  Don't  provoke me about it. 

Sir, he asked about heavy industry. You ask Mr. 
Subramaniam who was the Finance Minister of the 
previous Government . . .    {Interruptions) 

SHRI BIPINPAL DAS : May I ask a small 
question ? 

SHRI BIJU PATNAIK : You may ask but let  
me finish first. 

SHRI BIPINPAL DAS : While the hon. Minister 
goes on attacking Congressmen of corruption and 
all that, he should realise that he is sitting in a glass-
house. Don't provoke us too much. You are sitting 
in a glass-house. 

SHRI BIJU PATNAIK : Biju Patnaik does not 
sit in a glass-house. 

SHRI  BIPINPAL DAS : You are s i l l ing 
in  a glass-house; the whole world knows it. 

(Interruptions) 
SHRI BIJU PATNAIK : These gentle-men were 

all very brave when I was not present. You bring 
your charges and see how 1 will demolish them all 
one by one. 

 (Interruptions) 

 
SHRI   KALP   NATH   RAI : Yes,     yes. ( 

Interruptions) 
SHRI BIJU PATNAIK : At the altar of the 

people, telling lies docs not last long. That is why a 
Commission, wi:h no less a person than Justice 
Khanna of the Supreme Court has demolished all 
your charges ruthlessly. That is why the Swa-antra  
Government fell. Ruthlessly the people threw is out. 
Therefore, don't try to tell me. 1 have been bisected, 
trisected and quadrisected. To your great discomfort   
.   .   . 

SHRI BIPINPAL DAS : It will be done again. 
SHRI BIJU PATNAIK : Do it. do it. Do not try 

these things. 

SHRI KALP NATH RAI: Yes. what did the   
Khanna  Commission's   Report  say?   ft is for the 
honourable House . . . (Interruptions) 

SHRI  BIJU   PATNAIK : Read  it. 
SHRI KALP NATH RAI : What has the Khanna 

Commission written in its Report ? Let that Report 
be brought on the Table of the House. 

SHRI BIJU PATNAIK : You can read the 
Khanna Commission's Report. Read it. 

SHRI 'KALP  NATH  RAI  : Misconduct of   the  
Minister  .   .  (interruptions) conduct of the Minister 
. . (Interruption^) 
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SHRI  BIJU  PATNAIK : Yes,   I  invite you 
to read it.    I would advise you to. .. 
(Interruptions) 

THE VICE-CHAIRMAN (SHRI RANBIR 
SINGH) : Order, order. 

SHRI BIJU PATNAIK : 1 am grateful to 
the honourable Member that he raised this 
issue. They made a lot of it, but they drew a 
blank. 

SHRI KALP NATH RAI : Bring that 
Report. 

SHRI BIJU PATNAIK : You ask the Home 
Minister. He will give it to you. The Khanna 
Commission's Report said clearly that there 
was no corruption charge proved, that there 
was no concentration of wealth.. .   
(Interruptions). 

THE VICE-CHAIRMAN (SHRI RANBIR 
SINGH) : Lot us have discussion on 
the Budget. 

SHRI BIJU PATNAIK : If they are ignorant 
about, it, I cannot help them. But I love these 
digs. I can demolish them by facts and not by 
fictions. You had had enough of fictions in 
this House in my absence, but how you have 
to deal with   facts. 

SHRI KHURSHED ALAM KHAN : He 
talked of the moral support. Now he seems  to  
be     prepared  for  the  physical 
support. 

SHRI  KALP NATH RAI : The Khanna 
Commission said against you. 

SHRI BIJU PATNAIK : Against me! . .. 
(Interruptions). 

SHRI KALP NATH RAI : Don't shout.    
We also know how to shout. 

SHRI BIJU PATNAIK : This gentle. Man 
is absolutely . . . 

THE VICE-CHAIRMAN (SHRI RANBIR 
SINGH) : You can make any point when your 
turn comes. 

SHRI KALP NATH RAI : But, when he 
speaks against our leader, I cannot tolerate.    
He must know it. 

SHRI BIJU PATNAIK : What is he going to 
do ? When it was told to us that  the earlier 
Government, the Congress Government, had 
left us a buoyant economy which we could 
develop—that we shall, of course develop—I 
had told the ex-Finance Minister that the 
buoyant economy might have something to do 
with the boy but nothing with the national eco-
nomy. I had told him that they were also the 
votaries of the public sector and they should 
know that if I had to develop more steel plants 
in the heavy sector— aluminium or oil or 
power or fertilisers, the four major heavy 
sectors in public sector—we needed outside 
this Plan about Rs. 10,000 crores, let us say, 
whereas I was not able to get credit from round 
the world, I had no rupees left in the country to 
finance the requirement of even 20 per cent. 
Rs. 2,000 crores. I had asked the ex-Finance 
Minister : How do we got about when you 
have left no rupees for future development. 
We do have foreign exchange, but we have no 
rupees. Is this management of the economy ? 
This type of economy has been handed over to 
us and we have to build on those shambles 
with the hopes of the future. All available 
rupees must go to the poorer sections, the four 
millions of people constituting the starving 
sector. But I do not have any rupees needed for 
development for power, aluminium, steel and 
fertilizers. So this is the dilemma that the 
nation is in just now. It is not a question of 
digging at each other, though I assure the 
House that I thoroughly enjoy it. But it is a 
question of putting all the heads together to 
solve this great national problem. Now, how 
can we from Rs. 10,000 crores go over to Rs. 
20,000 crores of investment without inflation.. 
.without any inflationary pressures and without 
having the third currency for deficit budget. 
This is the task, this is the exercise before us. 
Therefore, Sir, for development of heavy 
industries, growth of certain ancillary 
industries, scale and cottage industries is 
necessary. Today our handloom export has 
been of the order of Rs. 150 crores. This could 
be Rs. 1,500 crores provided we provide the 
necessary wherewithal  to the weavers 
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and to the other people who deal with 
handloom and powerlooms. We plan textile 
mills, a number of them. What is needed is 
yarn mills to feed the handloom or the 
powerloom people with yarn in the villages, 
take over their products and centralise the 
calendering and mercerizing plant. This is how 
the world has done, Japan. Switzerland and 
other countries have done. This is called 
dispersal. In the last 30 years we have not even 
attempted at that. So, Sir. this is a national pro-
blem, this diversification from the centralised 
industries to the cottage and the small scale 
industries for larger employment potential. If 
that is to be done by law, it cannot be. These 
are the problems now •exercising the mind of 
the Janata Government, and in this, I told the 
ex-Finance Minister, that we needed ideas if 
they had any. We do not want cross fire. That 
may go on. In all these 30 years that was going 
on. but that is not going to serve the cause of 
the nation. This, Sir. was the point on which I 
had your permission to   be   here. 

The heavy industries are set up in the public 
sector. We want to develop them much faster. 
The rupee content is a problem. but we shall 
find a way out of it. Now watches are being 
smuggled. We have to create rupees, Rs. 3,000 
crores of foreign exchange is lying idle. We 
want to convert it into rupees for deflation and 
at the same time use those rupees for 
infrastructure development so that we can get 
another Rs. 10,000 crores foreign money for 
greater development. We want to take help 
whether it is from Russia. Japan or whichever 
country it is; we arc negotiating with the 
whole world. This is the problem. This is the 
exercise. This is how the circulation of rupees 
must lake place. 

It is not easy today at all, because of the 
purchasing power of the people being at the 
lowest level, to import a thousand items to 
sell them. Even if I have to import gold, the 
maximum sale will be Rs. 100 crores. It does 
not meet the demand  of   the  situation.     For  
edible  oils 

500 crores worth licences were given, but 
even 50 crores worth of it was not imported. 
For watches it is 5 crores. These are the 
problems of mechanism of the rupee. It is to 
this task that the Janata Government has 
started applying its mind. Our development 
could be faster. It is a difficult task. In this 
task, we need the support of the other side of 
the House apart from the little party bickering. 
That must go on, without that there is no 
sauce. We thoroughly enjoy them. But we like 
to get suggestions, constructive suggestions, 
true suggestions on how to overcome this 
difficulty jointly. We want a democratic 
process. We do not wish the Congress Party 
to be abolished, but you are an Indira rump, 
not the Congress Party. 

SHRI BIPINPAL DAS : I take strong 
exception   to   this   remark. 

SHRI KALP NATH RAI : Don't talk like 
that. 

SHRI BIJU PATNAIK : It is a rump of a 
party.    It is not a party. 

SHRI BIPINPAL DAS   :    It is   vulgar 
language. 

SHRI BIJU PATNAIK : It is not the 
Congres Party as we knew. 

SHRI   BIPINPAL     DAS  : This  is  the 
Congress   Party. 

SHRI BIJU PATNAIK : If it were the teal 
Congress Party, you would not be in this  
position,  if I may say  so. 

SHRI BIPINPAL DAS: You talk of 
democracy. . .(Interruptions). 

SHRI BIJU PATNAIK : I have been in the 
real Congress Party. But this was, as I said, a 
rump or a part of whatever it is, ruled by a 
person. That is not the method of the 
Congress. That was not the method of the 
Congress Party. The Congress was always a 
democratic party. And because you ceased to 
be a democratic party, you are in this state. 
(Interruption) If you have not learnt your 
lessons I connot help you. 
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SHRI BIJU PATNAIK : You must have 

joined the Congress very late. I never saw you 
there. But those of the old Congressmen are 
slowly and steadily leaving you and more and 
more will leave you because you have become 
an autocratic party. It is against the tenets of 
the Congress Party. If you insist on doing it, 
I cannot help it. If you wish to commit 
suicide, you  are your own  master. 

SHRI  KALP  NATH   RAI : Don't give 
us suggestions. 

SHRI BIJU PATNAIK : I am not giving 
you suggestions. The people have done it 
already.    Who am  I  to say that? 

THE VICE-CHAIRMAN (SHRI RANBIR 
SINGH) : It is better that the Minister 
discusses the Budget and not the Congress 
Party. The Congress Party will take care of 
itself. 

SHRI KALP NATH RAI : He should stop 
all this nonsense. He should not talk 
unadulterated nonsense. 

SHRIMATI AMBIKA SONI (Punjab) : 
Sir, I do not think it is correct to discuss the 
internal affairs of a political party. For the 
first time, there is a recognised Opposition in 
the country. So far there had been only 
Opposition groups. To call a recognised 
Opposition party a rump is not fair on the part 
of the Minister. 

SHRI BIJU PATNAIK : If you are taking 
objection to the word "rump", 1 will say it is 
only a part of the Congress ; it was not the 
whole Congress. I thought "rump" was pretty 
language . .  . 

THE VICE-CHAIRMAN (SHRI RANBIR 
SINGH) : I hope you have finished. 

SHRI BIJU PATNAIK : T will finish in a 
second. While I solicit suggestions from the 
recognised Opposition... 

THE VICE-CHAIRMAN (SHRI RANBIR 
SINGH): Let us not discuss the opposition 
party. 

SHRI BIJU PATNAIK : As 1 said, we 
honour the recognised opposition. We have 
declared that we shall honour the opposition. 
That is why we made the leaders of the 
opposition get . . . 

THE VICE-CHAIRMAN (SHRI RANBIR 
SINGH) : Now we are discussing the Budget,   
not   the  Opposition. 

SHRI BIJU PATNAIK : It has a meaning in 
the whole thing. We gave the leaders of the 
Opposition both in the Lok Sabha and in the 
Rajya Sabha the status of a Cabinet Minister. 
We deliberately did so for the first time in the 
history of India .  

SHRI   KALP   NATH   RAI  : We     have 
given;   the  Congress  has  given. 

SHRI BIJU PATNAIK : No, you have not. 
You must have joined the Congress very 
recently. 

(Interruptions) 
THE VICE-CHAIRMAN (SHRI RANBIR 

SINGH) : The Opposition did not have  the  
required  strength   many  times. 

SHRI BIJU PATNAIK : That does not 
matter. We have given it only for this reason 
that the two-party system will grow, 
democracy will grow, and give-and-take will 
take place. So far as national issues are 
concerned, there must be exchange of ideas 
and thoughts so that the whole nation can  
progress. 

THE  VICE-CHAIRMAN   (SHRI   RAN 
BIN SINGH) : You  should not incite the 
Opposition  Members. 

SHRI BIJU PATNAIK : I have not 
provoked  them. 

SHRIMATI LAKSHMI KUMARI 
CHUNDAWAT (Rajasthan) : On a point of 
order. Sir. 

SHRI BIJU PATNAIK : She can have a 
point of order.    I have finished. 
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SHRI BIJU PATNAIK : Sir, 1 was keeping 

very much within limits till my hon. friend 
tried to become personal. So 1 had to become 
personal. That is all there is to it. And as the 
hon. lady Member there said she did not like 
the word "rump", 1 changed it to "part". The 
word "rump" may be expunged from the 
records. 

THE VICE-CHAIRMAN (SHRI RANBIR 
SINGH) : Shri Yogendra Sharma. 

SHRI NARASINGHA        PRASAD 
NANDA : Sir, I want to make one sub-
mission. The hon. Minister of Steel and 
Mines intervening in the debate placed before 
the House so many good ideas as to how the 
national income of this country will be 
increased from Rs. 10,000 crores to Rs. 
20,000 crores and then to Rs. 30.000 crores 
and then to Rs. 40,000 crores. 

On an open canvas he drew a very beautiful 
picture of what happened. We were interested 
in knowing what has been done in the present 
Budget in that direction. If he had indicated at 
least some points we would have been happy. 

SHRI BIJU PATNAIK : I have already 
said, the Congress Government had prepared 
a Budget of Rs. 7800 crores we made it Rs. 
10,000 crores. This is only a modest 
beginning. 

THE VICE-CHAIRMAN (SHRI RANBIR   
SINGH) :   Shri  Yogendra   Sharma. 
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SHRI BIJU PATNAIK : 1 think, if I 

remember alright, on the last Government's 
Budget Shri Birla also spoke a great deal. 

SHRI KALP NATH RAI : Shri Birla is 
supporting you people now. 

SHRI BIJU PATNAIK : Not at all. 

 
SHRI     BIJU    PATNAIK     :  All  India 

Radio is now free for you and everybody. 
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SHRI BIJU PATNAIK : Is he referring to 

the Finance Minister's visit to the World Bank 
? 

AN HON. MEMBER : By Concord. 

SHRI BIJU PATNAIK : What is wrong 
with Concord ? He can travel by rocket if   he   
likes... 

(Interruptions) 
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SHRI BIJU PATNAIK : 40 per cent. 

 
SHRI BIJU PATNAIK : Two-and-a-half 

per cent to three-and-a-half per cent : Is it not 
40 per cent increase ? It is elementary 
arithmetic. From 2-1/2 to 3-1/2 percent means 
40 per cent increase. 

SHRI   BIJU    PATNAIK     :  This  is the 
Communist method of betraying facts ............  

(Interruptions) 
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SHRI BIJU PATNAIK : Sir, 40 per cent 
increase is reduced to half per cent, it looks 
odd.
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THE VICE-CHAIRMAN (SHRI RANBIR 
SINGH): No conversation please. 

SHRI BIJU PATNAIK : This is a place for 
conversation. 

THE VICE-CHAIRMAN (SHRI RANBIR  
SINGH)   : No  conversation  please. 

SHRI KAMLAPATI TRIPATHI (Uttar 
Pradesh) : May I request Mr. Biju Patnaik to 
maintain the dignity of the House ? You arc 
simply going on talking like that. You are a 
Minister. Please maintain the dignity of the 
House. 
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SHRI BIJU PATNAIK : One point, Sir. 
Will it be so even if this investment is made 
in the public sector ? 

THE VICE-CHAIRMAN (SHRI RANBIR 
SINGH) : The Member is not yielding. 

SHRI BIJU PATNAIK : Sir, I would like to 
learn by his knowledge. Supposing Rs. 
10,000 crores are invested in the public 
sector, would it be objectionable ? 

THE- VICE-CHAIRMAN (SHRI RANBIR 
SINGH)  : Order, order, please. 

SHRI BIJU PATNAIK : What does it mean 
? 
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SHRI BIPINPAL DAS : Sir, I would like to 

make submission. The way this debate is 
progressing, it appears we shall not be able to 
complete the debate within four days time. 
This is a very important matter. I do not want 
that any Member of this House should be 
deprived of an opportunity of taking part in 
this debate. Therefore. I would like the Leader 
of the House to take note of this fact and, it 
necessary, there should be an extension of the 
House by one day to complete this debate. 
This is a very important matter. We do not 
want that any Member should be deprived of 
an opportunity of taking part  in  this  debate. 
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SHRI BIPINPAL DAS : J accept this 
position. But my only request to the Leader of 
the House is that he should see that this 
debate progresses peacefully and in an orderly 
manner so that all Members who want to 
speak on the Budget can have an opportunity 
and we could complete the debate in time. 

 
SHRI   BHUPESH  GUPTA :     The   Lok 

Sabha discusses the Demands for Grants. We 
do not do it. Therefore, it is not a generosity 
shown to us that we have been given four 
days for general discussion while the other 
House has been given three days, I hope Mr. 
Advani, being a Member of this House, 
would be alive to this handicap from which 
we suffer. Therefore, if the Members feel that 
the debate should be extended by a day, there 
should not_ be any objection to it on his part. 
After all, we are not going to sit for a whole 
month to take up the Demands for Grants and 
discuss them item by item. Therefore, it 
stands to reason that this request by our friend 
be accepted by the Government. 

Then Sir, the announcement in regard to 
repeal of MISA should be made before we 
leave. He should say what he is going to do 
about it. 

SHRI LAL K. ADVANI : He is perhaps 
simply suggesting that the interruption by the  
Minister should not be there. 

THE VICE-CHAIRMAN (SHRI RANBIR 
SINGH) : Shri Bipinpal Das is positively  
suggesting  for extension. 

 
The House then adjourned at 

thirty-three minutes past five of the 
clock till eleven of the clock on 
Wednesday, the 22nd June. 1977. 
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